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SHRI K. LAKKAPPA (Tumkur): Mr. 
Cahirman, Sir, 1 want to say:....

MR. CHAIRMAN : He will continue his 
spcech when this subject is again taken up. 
Now wc will take up thc Half an Hour 
discussion.

17.30 hrsf.

HALF-AN-HOUR DISCUSSION RE- 
SLOW PROGRESS OF ELECTRIFICATION 
IN WEST BENGAL- BIHAR AND ORISSA.

MR. CHAIRMAN: Shri Daschowd- 
hury. He will take only ten tninutes.

SHRI B. K. DASCHOWDHURY (Cooch- 
Behar): Why do you impose the time Hmir 
tat ion?
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SHRI P. GANGADEB (Angul): Orissa 
also should be given some time.

SHRI JYOT1RMQY BOSU (Diamond 
H arbour): I am the only person to ask 
questions today. F may be given the time of 
four questions.

THE MINISTER OF IRRIGATION AND 
POWER (DR. H. L. RAO) : I think, 
from each of the States one speaker 
may be allowed. r will reply next time.

MR. CHAIRMAN : No; according to 
the Rules only those who have given their 
names can be calico to put ‘questions.

DR. K.L. RAO * He represents only Bengal, 
There must be someone from Bihar and Orissa 
also because this is a discussion about all the 
States.

MR. CHAIRM/^K : I am bound by the 
Rules.

SHRI B. K . D4SCHOWDHURY : I do 
not think there is an* hard and fast rule. You 
can easily allow om, or two speakers.

MR. CHAIRMAN: He may start.

SHRI B.K. D^SCHOWDHURY: This 
is a very importan subject and I fear very 
much whether I wil be able to speak out 
what I want to say Within this time limitation 
of ten minutes, a t iou have said.

Very often we ascuss in this House about 
the slow progress offlectricity and it is more so 
in the eastern ream  of India. Here is a 
specific question tltt was asked on the last 
23th May as to w it  are the reasons for the 
sl° *  progress o f  eletrtc&y in three States of 

Q ti4  and W e* feA ftt. The

only reply that was advanced by this hon» 
Minister is that these State Governments have 
not taken so much o f care to improve the 
position of electricity in the respective States.

Certain figures were given. The number of 
electrified villages and towns in 1968-69 in the 
case of West Bengal were villages 260 and towns 
2; in 3969-70 villages 186, towns nil; in 1970- 
71 villages 345, towns nil and the footnote is 
there that three towns remain to be electrified; 
in the case o f Bihar, villages 661 in 1968-619, 
797 in 1969-70 and 742 in 1970-71 and the 
electrification of towns in all those three years 
nil; in Orissa, in 1968-69 62 villages, in 1969-70 
129 villages and in 1970-71 3U villages and 
towns nil. This is the position.

Even in these days, when we have spent a 
lot of amount o f money since the beginning 
of the First Five-Year Plan and we are just 
in the middle o f the Fourth Five-Year Plan, 
some of the town areas are not electrified, what 
to talk of the villages. In Orissa for the last 
three years no towns were electrified, tn  West 
Bengal in the last five years, as stated by the 
hon. Minister the other day, only two towns 
were electrified in 1968-69; thereafter nothing 
happend. Till today towns or area having 
a concentration of population of 10,000 or 
more have not yet been electrified.

It is true, in some State Governments they 
are doing the best to electrify not only the 
towns but also the villages, we have been told. 
To be short on this point, in West Bengal there 
are 38,446 villages; out of this a little less 
than 2,600 villages were electrified, giving 
a figure, in terms of percentage, a little above
6 per cent. But in respect of Kerala and some 
other States it is about 4S per cent. And the 
average all India figure is about 19 per cent 
of the ullages in India have been electrified.

The Central Government seems to be very 
much keen on laying the emphasis on the point 
that the State Governments are not coming up, 
stating clearly that these are the States* sectors. 
But probably the hon. Minister has forgotten, 
while he states that these are the States* sectors, 
that electricity comes under the Concurrent 
List also. Taking into account the huge 
deficiency in food articles and a tot o f  money 
that we have to  spend on important of foocU 
gratns, 1 would ask the hoii, Minister: Was 
It not proper on his part a t least to  see tha t
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those State Governments which are not coming 
up property to  elecrtify villages, the rural areas, 

at least to augment the energisation of pumps 
in the agricultural sector? It ought to have 
been the responsibility of the hon. Minister 
to  push them up and, if necessary to give 
them some more finances.

Under the scheme of Rural Electrification 
Corporation, five big schemes have already 
been cleared up and they are proposed to be 
financed by the Centre. These are not within 
the States' sector. Those States concerned 
are, Gujarat, Maharashtra, Andhra Pradesh, 
Mysore and Uttar Pradesh. These arc the 
States where a large number of villages have 
been electrified.

I would like to give you some of the figures 
in regard to the number of pumps electrified 
upto the first three Plans. In West Bengal, 
the nipnber of pumps electrified is 437. As 
regards Orissa, no figures have been given as 
they ate not available, In Bihar, the number 
of pumps electrified is 10,660, whereas in the 
case of Maharashtra it is 44,978 pumps; Tamil 
Nadu, 2,56,594* Mysore—42,37!; Gujrat- 
17,155 and, even then, these States have been 
provided with additional finances to the extent 
of hundreds of crores of rupees to have more 
and more of rural elect irificat ion. But the Sta
tes which had the minimum umber of pumps 
electrified upto the first three Plans, say, for 
example, West Bengal where 437 pumps were 
electrified as compared to Tamil Nadu where 
2.56,594 pumps were electrified, have not been 
given any additional Special finances,

I appreciate the work of all those State 
Governments. But, no doubt, I can
not • appreciate the work of the Union 
Minister in respect of sanctioning additional 
finances to those States under certain schemes. 
We Appreciate the work of those States which 
have advanced so much. But what about 
the Stales which are lagging behind like any* 
thing and which are regarded as the darkest 
regions ip the whole of India* For these three 
States, West Bengal, Bihar and Orissa, no 
special schemes have been sanctioned for more 
power generation.

SHRI B. K. DASCH6W0HURY : It is 
not yet 10 minutes. You have been kind 
enough to allow me 10 minutes. I f  you go 
on ringing the bell like this, it disturbs me.

MR. CHAIRMAN: Then, yoif will 
not get the reply from the hon. Minister. We 
will adjourn at 6 O* Clock sharp.

SHRI JYOTIRMOY BASU: It is a 
very important discussion.

SHRI B. K. DASCHOWDHURY : I must 
make my observations.

DR. K.L, RAO : I surrender 5 minutes' 
time to him. He must champion the cause 
for these three States.

SHRI JYOTIRMOY BOSU : You cannot 
get away like that. Wc want to hear you.

SHRI B. K. DASCHOWDHURY : This 
is one aspect of the matte*. It is not only 
the ills of West Bengal today, not only the 
ills of Calcutta today, that cotfront the Union 
Government so much, I must .say, for all these 
reasons, if not for one of the reasons, it is the 
Central Government’s glaring apathy to West 
Bengal that gives rise to law ajid other problem 
in day and in day out.

I will now refer to certain statistics. I 
would like to bring it to you* kind notice that 
even in the Fourth Five-yeir Plan for West 
Bengal, only Rs. 10 crores ha\p been clarmarked 
under *Rural Electrification Schemes'. For 
Tamilnadu it is Rs. 41 cror®. For UP, it is 
Rs. 61 crores. For Mysore, it is Rs. 15 crores. 
For Maharashtra it is 25 crtres gnd

What about Orissa? Ffer Orissa, it is 
6.75 crores or something. ll is less than Rs.
7 crores.

If  it is the duty of the IJUon Government 
to see that the backward region! shouldcomeup 
to the level o f the advanced ngkMu* and that 
what we spend on the import of foodgrains 
should be minimised, is it not squally the duty 
of the Union Government, to see that the 
darkest areas get adequate lig|t and adequate 
financial aid.

MR. CHAIRMAN : The hon. Member It i* m t only the case o*IWe»t Bengal. 
may: try to conclude now* Tftere are various hw^ward iegtom jutf fev
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every State there are certain under-develop
ed areas. In West Bengal there are such back
ward and under-developed regions. For the 
benefit o f the people o f North Bengal to remove 
the darkness from the entire region ,certian 
special financial aid should be made. 
Even when the State Government autho
rities had received certain sanctions from the 
special fund at the Centre, we have found that 
the amount has not been spent. This is known 
to all that North Bengal is the most backward 
regaion in that State, Side by side, we find that 
North Bihar also is packward, and no schemes 
have been taken up there also, either from the 
side of the Government of Bihar or from the 
side of the Government of West Bengal. Very 
recently, the State Government of west Bengal 
received an amount of more than Rs. 300 lakhs 
for three schemet. These schemes have been 
spilled over in thefivc districts of West Bengal, 
namely Hooghly, Midnapore, 24-Parganas, 
Birbhum and Boikura, completely ignoring 
legitimate claim of the five districts o f North 
Bengal. These fre districts are giving more 
than one-third olthe total agricultural income 
generated m the itate of West Bengal, although 
the population o these five districts of North 
Bengal in relaticn to that in West Bangal is 
only one-seventh

What 1 woull like to point out is that 
the economic viaulity is there in North Bengal 
district. If ruftl electrification shemes are 
made successful^ North Bengal, then these 
five districts o North Bengal can feed the 
whole of West fcngal simply with the help of 
energised purfps in Agriculture sector.

We have bon told that in West Bengal 
certain special schemes have been taken up 
to energise tty pumps for the agricultural 
sector and fc giving irrigational facilites. 
But so far wtfind that no particular steps 
have been tken.

It is welDcnown that electricity is one of 
the basic coptitoents of the basic infrastru
cture o f deolopment. It is not enough to 
have merely physical capital; it is not enough 
to invest tfrely Rs* 100 crores o r so for the 
developing of these backward regions until 
and tfnleawe have this M e  infrastructure 
of fe*k*nent, o f which otaptricity is one, 
for bft&«£d areas what »  th t  good Of inve
sting the/*o»ey 7 And where is the fccope for

further investment ? Therefore, a  proper 
condition and climate be created for best f i 
liation of both physical and human capital, 
if  backwred regions are to be developed.

MR. CHAIRMAN : The hon. member 
should conclude now. Shri Jyotirmoy Basu.

SHRI B. K. DASCHOWDHARY : I have 
not yet finished.

MR. CHAIRMAN : His finishing is not 
my business. I have called Shri Jyotirmoy 
Basu already. He should conclude now,

SHRI B. K. DASCHOWDHARY : Kindly 
give me five more minutes.

MR. CHAIRMAN : I am sorry. He should 
conclude now.

SHRI JYOTIRMOY BASU : Kindly 
give him two more minutes.

MR. CHAIRMAN : I have already given 
him five minutes from the hon. Minister'# 
time.

SHRI B. K. DASCHOWDHARY : The 
hon. Minister has said a number of times that 
certain schemes are going tube commissioned 
to augment electrical energy in North Bengal.
1 have been making regular correspondence 
with the hon. Minister for a long time on 
this matter, and 1 have raised this issue also 
on the floor of this House on many occasions.
I have here with me the letter written by Dr* 
K. L, Rao on the 18th February. 1970, from 
which I would like to quote just one line, whict1 
reads thus :

“ In the meantime, the State authorities 
are also examining the feasibilities and eco
nomies of transporting coal from the existing 
coalfielis of west Bengal and for the 
proposed thermal station near Siliguri. As 
soon as the feasibility report is received from 
the State authorities, we shall take further 
action thereon/'

I  would only like to remind this bon. 
Minister o f the promise that he had made in 
this letter, that as soon as the feasibility report 
is received, he would take further action. I  
would like to know whether he has already 
taken further ac tion .........
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MR. CHAIRMAN : 
should conclude now.

SHRI JYOTIRMOY BOSU.

SHRI B. K . DASCHOWDHARY

The hon. Member Is it not the duty of the Central Government 
to bring them up to the national standard, ? 
No, they have not done it.

would like to know whether 
dered the position.................

he has const*

MR. CHAIRMAN : Nohing tliat the 
hon. Member says hereafter will go on record. 
I have called Shri Jyotirmoy Bosu already.

The hon. Member was given ten minutes 
to start with, but he has already taken 17 minu
tes and still he is not satisfied. It is a very 
awkward position for the Chair, to go on 
persuading him to finish.

SHRI B. K. DASCHOWDHARY **

Because of the monopolist-industry-orie- 
nted attitude of the Government of India, 
the allocation in the Fourth Plan for rural 
electrification has suffered. Rural electrifi
cation has been totally and deliberately negie^ 
cted. It is a multiple employment generating 
source, As a member of the expert commi- 
ttce on unemployment* I  know it; we are 
thrashing this point (Interruption). DR. Rao 
need not carry coal to Newcastle. I know the 
characteristics of his Goernment.

What arc they doing nov. The Rural 
Electricity Board has drawl up a project 
report costing Rs. crores. But the Rural 
Electrification Corporation is engaged in 
the exercjsc of egg first or chcken first. They 
say there are no tube-wells. Vho will put the 
tube-wells ? A subsoil water airvey has been 
conducted by the GSI and thty say the possi
bilities are very great. May I humbly request 
Dr. Rao to do whatever he cm to find the 
finance for this.

There is subsidy given 0  industry in 
respect of electricity. But as ar as the rural 
areas arc concerned, agricultuc cannot comp
ete with the masters, the big monopolists and 
so there is no subsidy.

I would tell DR. RAO : gc money some
how, beg, borrow or steal. Tiere are plenty 
of sources from which you an get money. 
Fourteen major banks have ben nationalised; 
insurance has been nationalist!. Bonds and 
loans can be got through. Tbre is PL-480. 
Let him teil us here and now t a t  he is pre
pared to do fbr rural electrisation in the 
backward states o f Assam, Orissa West Bengal 
and Bihar.

MR. CHAIRMAN ; The ho. Minister.

SHRI R. V. BADE (KWgotte) : 
Shri G. P. Yadav from our pari had sent 
his chit.

MR. CHAIRMAN : Shri P. fengadeb 
which have lagged so far behind in this respect, and Shri P. K. Deo had also sent in^naiions

SHRI JYOTIRMOY BOSU : The adva
ncement of a counrty is known by the quan
tity of protein that the country consumes and 
also the growth of electricity. Electricity is 
the source of generation of basic wealth, a 
thing that has never been detected by the 
planners of this country. It gives us power 
for irrigation, and power for the small, cottage 
and all types of industries. Yet, during the 
last 23 years, we are in a miserable state of 
affairs as far as electricity is concerned.

Government have been attaching very 
little importance to this Ministry, 1 am sorry 
to  say that the Minister in charge has not 
even been given a Cabinet rank although Dr. 
K . L. Rao very much deserves that. There 
are backward Slates like the States 
o f Assam, Orissa, Bihar and West Bengal 
This year’s budget for power and irrigation, 
as Shri Chavan very proudly recited yesterday, 
does not exceed Rs. 10 crores. But for police, 
they require money; during the last 15 years, 
from Rs. 1,1/2 crores, it tuts cone up to Rs. 
82 crores. There is no dearth of money for 
that.

West Bengal has about 7.7 per cent of 
villages electrified. In Assam, the figure is 
a  wonderful 2.5 per cent; in Orissa, 
it is 2.5 per cent and in Bihar it is 10.4 per cent 
We are very happy that some states have 
gone forward, states like Haryana and Tamil 
Nadu. But what about those backward States

**Not recorded.
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for participating in the discussion, but their 
letters were not received before the comme
ncement of the sitting and as such, the notices 
are time-barred.

SHRI R. V. BADE : On a point o f order. 
It is not mentioned that it  was time-barred.

MR. CHAIRMAN : i  have said it.
The Minister of irrigation and power.

Dr. K. L. RAO : T thank hon. members 
for bringing out a very important subject which 
really deserves very great consideration. I 
wish there were more discussion on this sub
ject.

Rural electrification staited in India as a 
national policy in 1961. At that time, we had 
less than 2 lakh pumping sets, and less than
25,00 villages were electrified. In the last ten 
years, we have made a very good effort. Nearly
16 lakh wells have been electrified and 1,05,000 
villages have been electrified. The tempo 
has gone up. We are installing pumping sets 
at the rate 3,1/2 lakhs a  year; as for villages 
covered, it is at the rate o f 17,000 a year.

The only regrettable feature is that there 
is some unbalanced development. Nearly 
9 states have got less than 18.8 per cent, of 
rural electrification which is the average of 
electrification in the countcry, These states 
have half the country's population. So there 
ate 9 states which are below average. It is regre
ttable that West Bengal, Orissa and Bihar, 
three states which have very vital resources 
including water should be lagging behind in 
this respect. This point does not need arguing 
or explaining . Orissa has got only 2.7 per 
cent o f the villages electrified. It is so bad. 
While in Tamil Nadu for every 30 acres we 
have got a pumping set, in Orissa for every
30,000 acres, there is a  pumping set.

AN HON. MEMBER : What about 
Bihar and West Bengal ?

DR. K, L. RAO ; I have got very little 
time#

As 1 said, there is no need to  argue that 
it is necessary to step up the effort considerably 
in these 9  state*, specially the thxsee States

1 mentioned which have very vital resources, 
which have got plenty of water resources 
available for electrification both in villages 
and for energising pumping sets.

The only snag is that of funds. Shri Chow- 
dhury was not correct when he said that we 
have given so much more money in the Plan 
for Tamil Nadu but not for Bengal and so on.
I submitted once before that money is no t 
allocated by the Centre, Blcck grams or block 
loans are granted to each State depending 
upon a certain formula and from that the 
State allots the money. In that respect I am 
sorry that West Bengal has been attaching 
the least importance to rural electrification; 
they have not done anything at all. It is really 
a sad thing. Money is not given by the Centre, 
seperately Tor rural electrification. Tamil Nadu 
has understood the value o f rural electrifi
cation. They have done a very huge amount 
of electrification; still they attach great impo
rtance and they allot substantially more 
funds. The Rural Electrification C o rp o ra 
tion has been set up with the Government 
of India as the financing organisation and we
are trying to help as much as possible..........
(Interruptions)

Gadasila in Orissa was not an electrified 
village. We held there a m eetirg in last Oct
ober. It was a very good meeting and some 
Members of Parliament and some Members 
of the State Assembly were also there. The 
result o f that meeting was that Gadasila 
was electrified. At that meeting we found 
that electrification in Orissa was not picking 
up because there were no transmission lines. 
We decided there that we shall give funds 
from thc Corporation even for transmission 
lines, though it is not generally the case.

One unfortunate thing is that the States 
come up to us very slowly and they do no t 
come in the proper way. I have sent specially 
officers to get these schemes prepared, I can 
assure the hon. Members that so far as the 
Rural Electrification Corporation is conce
rned I shall make the best use o f that to  allot 
extra funds for these three States and try 
to help as much as possible, and even go 
out o f the way in the matter o f  transmission
lines................. ( Interruptions) We can come
In provided schemes are prepared by the
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S^tea. I think we shall be able to assist them 
appreciably in the next three year« by giving 
loans up to Rs. 20 crores from the Rural Fin
ance Corporation.

As regards the cooperatives, hon. 
Members said that cooperatives have been 
set up i« *>me States. The American Rural 
Electric cooperative people came here at our 
invitation and they said that would assist 
the cooperatives by technical advice ana 
finance. We approached the States. None of 
the States, except 5 or 6, and Madhya Pradesh 
was one of them offered to take up the coope
ratives; most of the States said that they 
did not want it as they thoujgit that it was 
something unnecessary. We also did not know 
very well about them. When these coopera
tive were set up they had an organised way 
of dealing with electrification in a large number 
of villages, bigger units. That way it will be 
helpful. I  propose to persuade the Rural 
Electrification Corporation to assist in setting 
up the cooperatives in all the three States. 
We shall launch a massive attack on the 
problem.

One other thing remains. Pumping sets 
can be put up only if there are wells and 
there is some agricultural activity. 1 shall 
write to the Agricultural Ministry. But 
1 would also request the hon* Mem
bers from those States to pursue with the 
State authorities. They must say that there 
are so many wells in that area which need to 
be electrified.

SHRI JYOTIRMOY BOSU : You must 
give electricity to those areas which have got 
siulHKrft water.

D R. K. L. RAO : If you want me to help, 
there should be some schemes from the .States. 
They should say that there are 86 many wells. 
I f  there are thousand wells they must say 
that (hey would irrigate about 10,000 acres 
if etectrifftatfcm is provided and we shall try 
to do that.

But to  ask me to do those things, will mean 
a  lot o f delay. So, anyway, *hat 1 want to 
submit is that !  have been thinking o f  this 
problem ever dace notice was given to 

a* to how le an  help in a positive way.
W m tg tth a ).

18 hrs.

MR. CHAIRMAN : No questions now. 
There is no time.

DR. K . L. RAO : One aid will be, to 
establish the co-operatives; the other is to 
request the RWC. That, I have already done. 
That is to give extra assistance. Thirdly, 1 
shall request the Ministry of Agriculture to 
find out for me the areas where, if we give 
electricity, they will dig up the wells. Four
thly—and this is the most important thing—I 
am going to set up one separate cell in the 
Central water and power Commission for 
looking after these three States and accele
rate the progress of rural electrification.

SHRI JYOYIRMOY BOSU rose—

MR. CHAIRMAN : He has got no time. 
It is finished.

DR. K.L. RAO : There is one other aspect, 
which I would subn it, and that is, one diffi
culty is there especially in respect of North Bi
har and North Bengal; there h  no power there. 
It is not only the transmission lines as in other 
cases, but power, in Orissa, there is power; 
there are no transmission lines. But in North 
Bihar and North Bengal, there is the question 
of power generation . the re  is very little 
power generation there. Therefore, what we 
are trying to do is this. In North Bihar, power 
is utterly small. There are only 18 mw of 
power, effective power, whereas the require
ment is at least twice at the moment. I think 
there is a lot o f demand; the demand is much 
more than that. What we havejbeen trying to 
do as a short term measure is, we are trying 
to bring in four units of 1,1/2 mw each from 
other areas and try lo se r tip the emits. Tb*t 
is a small thing; and then we are trying to 
connect Barauni with Dalkola. H ie line is 
ready except for the crossing of Mahananda. 
1 think in the course of the next two months, 
we shall be able to do that, I t is only a  low 
voltage t t  kv l in e . More than that, we have 
sanctioned 132 kv tiac ftam Barauni to Sitigutf, 
and also from Alipur Duar to  Bongaigon in 
Assam. These line# have been sanctioned. The 
question is one of implementation. There, 
the hon. Members must go on trying to pers
uade them, they  have been sanctioned.

AN H0N. MEMBER ,l Whftt *femt 
North Bihar 1
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DR. K. L. RAO : I am coming to it. 
More than this, we are trying to a get trans
mission lines and power from other places. 
But apart from this, I have also been feeling 
strongly that there should be a  good power 
station there. Therefore, I have been asking 
the enginieers for the last two years for sugg
esting some projects and some proposals. 
Only three days back, I got this propoal : 
one from North Bihar and the other from 
North Bengal. It was just three or four days 
back. I am trying to get those projects sancti
oned. It is only then that we can have some 
power there. Otherwise, you cannot also 
extend rural electrification very much in 
those needy areas.

In regard to North Bihar, the problem is 
the same. There is very little power there, 
especially when there is a huge population, 
and when there are first-class under-ground 
water resources. But there is no power. We 
are trying to set up a thermal station; in 
fact it is already provided for in the Fourth 
Plan. It is not as if is a new one. But the 
difficulty has been, where to locate it; in 
Muzaflfarpur or Samastipur.

SHRI N. K. SINHA r Muzaffarpur.

DR. K. L. RAO : Muzaffarpur seems 
to be better because it should be as distant 
as possible from Barauni.

But unfortunately, there is no broad gauge 
line; the broad gauge stops at Samastipur.

I have been waiting for the railway people 
to see whether they will extend the line or 
indicate any other direction, because when 
you rehandle the coal, the cost goes up. But 
I told my officers to have it at Samastipur 
though it is not a very satisfactory thing, because 
it is nearer Barauni. I t should be really further 
off. I have waited nearly one year for that 
process. But nothing has happened. So, I  
will try to decide whether we shall go in for 
Samastipur itself. So, we shall try to push up 
that project.

As I said, there will be one or two projects 
near Katihar or the West Bengal-Bihar bolder. 
Unless we generate power, the question of 
rural electrification cannot receive an emph
asis in these two areas. I have been men
tioning that to my officers also. As I said, about 
the transmission line, we will be able to do it 
at a much faster rate.

I again thank the hon. Members for raising 
a discussion on this very important subject.
I  only appeal to them to follow it up with 
sustained interest and try to get as much 
assistance as possible.

18.06 hrs.

The Lok Sabha then adjourned tilt Eleven 
o f  the Clock on Monday, June 14,1911/Jyais- 
tha 24,1893 (SAKA)


